From,

Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature

at Allahabad
To,
The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow
No. 599 /Admin. (Services)/2018 Dated: Allahabad: September 25, 2018

Subject: Regarding Nomination of Additional District & Sessions Judges for
Refresher Training Programme (Round-1) under 14" Finance
Commission Scheme at JTRI, UP, Lucknow.

Madam,

With reference to your Letter No. RT-18/JTRI-2018 Dated 18.09.2018 on the
above subject, I am directed to say that the Hon'ble Court has been pleased to approve
the schedule of Refresher Training Programme for Additional District & Sessions
Judges (Round-1) under 14™ Finance Commission Scheme at Judicial Training &

Research Institute, U.P., Lucknow as indicated below:

S.N. Programme Duration Participants

1 Refresher Training Programme for|08.10.2018 to 12.10.2018 | As mentioned in List 'A’
Addl. District & Sessions Judges

2 Refresher Training Programme for|22.10.2018 to 26.10.2018 | As mentioned in List 'B'
Addl. District & Sessions Judges

3 Refresher Training Programme for|29.10.2018 to 02.11.2018 | As mentioned in List 'C'
Addl. District & Sessions Judges

4  |Refresher Training Programme for|12.11.2018 to 16.11.2018 | As mentioned in List 'D’
Addl. District & Sessions Judges

5 Refresher Training Programme for|26.11.2018 to 30.11.2018 | As mentioned in List 'E'
Addl. District & Sessions Judges

I am further to say that the Court has also been pleased to nominate the officers
mentioned in enclosed Lists A, B, C, D & E (excluding the name of Sri Ashok Kumar
Singh-VI, ADJ, Budaun mentioned at Sl. No. 24 in List 'A' and Sri Gobari Prasad,
ADJ, Sonbhadra mentioned at Sl. No. 25 in List 'B') for aforesaid Refresher Training
Programme (Round-1) on the dates mentioned against their names at JTRI, U.P.,

Lucknow.

I am, therefore, to request you to take necessary steps accordingly.
Enclosure: As above Yours faithfully,
Sd/-
Joint Registrar (Judicial) (Services)

No. 599 (i)/Admin. (Services)/2018 Dated: September 25, 2018
Copy forwarded for information and necessary action to :
1. The Principal Secretary (Judicial) & L.R., Govt. of U.P., Lucknow.

2.  All the District & Sessions Judges, Subordinate to High Court of Judicature at Allahabad.



@)
(ii)
(iii)
@iv)
)
(vi)
(vii)
(viii)
(ix)
x)
(xi)
(xii)
(xiii)
(xiv)

(xv)

(xvi)

Sri Arvind Kumar Singh-II, Admin. General & Official Trustee, High Court Allahabad.
Smt. Meena Srivastava, Judicial Member Commercial Tax Tribunal, Gorakhpur.

Sri Udai Pratap Singh, Joint Registrar (J) (Accounts), High Court, Lucknow Bench,
Lucknow.

Sri Pawan Pratap Singh, O.S.D. (J), High Court, Allahabad.

Km. Rekha Agnihotri, Joint Registrar (J) (Listing), High Court, Lucknow Bench,
Lucknow.

Sri Rakesh Kumar Shukla, Special Secretary and Addl. L.R. (Judicial), Government of
U.P., Lucknow.

Sri Vipin Kumar-I, Special Secretary and Addl. L.R. (Judicial), Government of U.P.,
Lucknow.

Sri Rama Shanker, Judicial Member, Commercial Tax Tribunal, Varanasi.

Smt. Kumud Pal, Special Secretary and Addl. L.R. (Legislative), Government of U.P.,
Lucknow.

Sri Ram Nagina Yadav, Addl. Director (Training), Institute of Judicial Training &
Research, U.P., Lucknow.

Sri Atul Srivastava, Joint Registrar (J) (Services), High Court, Allahabad.

Sri Mohd. Ibrahim, Commercial Tax Tribunal, Allahabad.

Sri Shesh Mani, O.S.D. (J) (Litigation), High Court, Allahabad.

Sri Gyanesh Kumar, Joint Registrar (J) (SCMS), High Court, Allahabad.

Sri Randheer Singh, Special Secretary and Addl. L.R. (Judicial/ Legislative),
Government of U.P., Lucknow.

Sri Indra Deo Dubey, O.S.D. (J) (Enquiry), High Court, Allahabad.

With the request that you shall report at JTRI, Lucknow on the scheduled date, for

participation in the aforesaid training.
The 0.S.D. (Judicial) (Computer), High Court, Allahabad.

The Private Secretary to Hon'ble Mr. Justice Vikram Nath with the request to kindly place the
aforesaid information before His Lordship.

Sd/-
Assistant Registrar (Services)
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Judicial Training & Research Institute, U.P.
Lucknow
N
RS .
Refresher Training Programme For Addl. District & Sessions Judges
Duration: 08.10.2018 to 12.10.2018
Sl. No | Batch| I.D. Name of Officers Designation Place of Posting
Sri/Smt./Ms
) 1999 5927 ASHOK KUMAR SINGH YADAV llird A.D.J./Spl. J.(U.P. Dacoity.A.A.) Etah
D 2015DH)S 2163 KRISHNA SWAROOP DHAR DWIVEDI Vith Addl. District & Sessions Judge Kanpur Nagar
3. 1999 5971 ARVIND KUMAR SINGH -1 Admin. Genera| & Official Trustee Allahabad
e Admin Gen. & Off Trustee, High Court
4, 1999 5972 PANKA] MISRA Viith Addl. District & Sessions Judge Meerut
» ) 2015DH)S | ~ 2164 SMT. MACHALA AGARWAL Vllith Addl. District & Sessions Judge Ghaziabad
6. 1999 6018 SATYA DEV GUPTA Vlith Addl. District & Sessions Judge Bareilly
7 1999 5973 SMT. RACHNA ARORA Vllith Addl. District & Sessions Judge Bareilly
(% 1999 5928 RATNESH MANI TRIPATHI Vllith Addl. District & Sessions Judge Meerut
9, 1999 5929 SHAILENDRA PANDEY Vlith Addl. District & Sessions Judge Kanpur Nagar
10. 2015DHjs 2165 SANJAI VEER SINGH Xlth Addl. District & Sessions Judge Aligarh
o 1999 5974 ARVIND RAI Xth Addl. District & Sessions Judge Muzaffar Nagar
1172 1999 6010 SMT. ADESH NAIN Vth Addl. District & Sessions Judge Kannauj
13. 2015DH)S 2166 VATSAL SRIVASTAVA Judge, Spl Court, CBI Court No. 4 Lucknow
14. 1999 5975 ASHOK KUMAR-IX Vllith Addl. District & Sessions Judge Kanpur Nagar
15, 1999 5976 NITYA NAND SHRINET Vth Addl. District & Sessions Judge Fatehpur
16. 1999 5931 RAM PRAKASH PANDEY A.DJ. (FTC) Unnao
by 1999 5933 AKHILESH KUMAR PATHAK Vlith Addl. District & Sessions Judge Ramabai Nagar
18. 2015DH)S | . 2167 NAND PRATAP OJHA Vth Addl. District & Sessions Judge Bahraich
19. 1999 5977 VINOD KUMAR BARNWAL Principal Judge, Family Court SantKabirN at Khalilabad
20: 1999 5934 SMT. TRIPTA CHAUDHARY Principal Judge, Family Court Muzaffar Nagar
i 1999 5935 SMT. MEENA SRIVASTAVA. Judicial Member, Commercial Tax Tribunal Gorakhpur
22. 2015DH|S| 2168 SANJEEV KUMAR SINHA IVth A.D.J./Spl. J.(E.C. Act) Ghazipur
23. 1999 5978 SUNEET CHAND (SONU) Principal Judge, Family Court Bijnor
» -”4, 1999 5936 | ASHOK KUMAR SINGH-VI Addl. District & Sessions Judge Budaun
25. 2015DH)s | - 2169 RAJNISH KUMAR IVth A.D.J./Spl. J.(E.C. Act) Bijnor
26 1999 5979 UDAI BHAN SINGH Vth Addl. District & Sessions Judge Sultanpur
i 1999 6023 CHANDRA PRAKASH TEWARI IXth Addl: District & Sessions Judge Kanpur Nagar
28. 1999 6017 SMT. MUNAWAR JAHAN Addl. Principal Judge, Family Court Lucknow
29. 1999 6024 AHSANULLAH KHAN Vlith Addl. District & Sessions Judge Shahjahanpur
30. 2015DH)S 2170 SMT. MADHULIKA CHOUDHARY IXth Addl. District & Sessions Judge Budaun
31 1999 = 6025 SANJIV KUMAR SINGH IVth Addl. District & Sessions Judge Firozabad
32. 1999, 5980 SMT. PRITI SRIVASTAVA-| Principal Judge, Family Court Kannauj
33. 2015DH)s 2171 SANTOSH KUMAR TIWARI llird Addl, District & Sessions Judge Azamgarh
34. 1999 5981 AHASAN HUSAIN llird Addl. District & Sessions Judge Saharanpur
35. 1999 6026 HARENDRA BAHADUR SINGH Spl. J, Spl C.No 4 (Pre.Cor. Act) Lucknow
36. 1999 6028 GYAN PRAKASH SINGH Xith Addl. District & Sessions Judge Meerut
37: 400 6029 RAJESH BHARDWA| Xlth Addl. District & Sessions Judge Muzaffar Nagar
38. 2015DH)S 2172 AMBER RAWAT Xlith Addl. District & Sessions Judge Muzaffar Nagar
30, 1999 6031 AKHILESH KUMAR PANDEY Vith Addl. District & Sessions Judge Hardoi
40. 1999 5937 ASHOK KUMAR YADAWA-II Xth Addl. District & Sessions Judge Kanpur Nagar
41, 1999 5983 JAITENDRA KUMAR Xth Addl. District & Sessions Judge Allahabad
42. 2015DH)s 2173 RAKESH KUMAR YADAV IVth A.D.J./Spl. J.(E.C. Act) Gonda
43. 1999 5938 ANAND KUMAR llird A.D.J./Spl. J.(U.P. Dacoity.A.A.) Mainpuri
- v 1999 5940 RAJESH CHAUDHARY Judge, Spl Court, CBI Court No. 1 Ghaziabad
45. 1999 5941 ANGAD PRASAD-II Vth Addl. District & Sessions Judge Gonda
46. 1999 5942 GULAB SINGH-II IXth Addl. District & Sessions Judge Bulandshahar
47. 1999 5984 MOHD. RIZWAN AHMAD Vth Addl. District & Sessions Judge Firozabad
48. 1999 5943 IFTEKHAR AHMAD Principal Judge, Family Court Kaushambi
49, 2015DH)S 2175 PRADEEP KUMAR-V IVth A.D.J./Spl. J.(E.C. Act) Mainpuri
50. 1999 5944 SANJAI KUMAR VERMA Principal Judge, Family Court Azamgarh
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List-B

> Judicial Training & Research Institute, U.P.

Lucknow

Refresher Training Programme For Addl. District & Sessions Judges
Duration: 22.10.2018 to 26.10.2018

Sl. Batc | I.D. Name of Officers : Designation Place of Posting
No h Sri/Smt./Ms
ik 1997 5879 | PHOOL CHAND PATEL IVth Addl. District & Sessions Judge Mau
1997 5880 | SHAHID RAZA Vllith Addl. District & Sessions Judge Aligarh
3 1997 5881 RAMAYAN SHARMA Vlith Addl. District & Sessions Judge Sitapur
4 1997 |. 5882 | DR. RAKESH KUMAR NAIN Addl. District & Sessions Judge Deoband-Saharanpur
5. 1997 5884 | VEER KANEDI LAL IVth A.D.J./Spl. J.(E.C. Act) Ballia
6. 1997 | .5885 | SUDHIR KUMAR-IV Vllith Addl. District & Sessions Judge Bulandshahar
7 1997 5886 | MOHD. GHULAM-UL MADAR Xlith Addl. District & Sessions Judge Varanasi
8. 1997 5887 | JAMSHED ALI Principal Judge, Family Court Balrampur
’ 1997 5888 | SURYA PRAKASH SHARMA Vllith Addl. District & Sessions Judge Sitapur
10. 1997 5889 RAJENDRA SINGH-IV: lind A.D.J./Spl. J.(SC/ST, Pev.of Atroci Act) Chandauli
T 1997 5890 | UDAI PRATAP SINGH Jt. Registrar (Jud.) (Accounts) High Court, Lucknow
2 1997 5892 | CHHATRADHARI SINGH YADAV Xlith Addl. District & Sessions Judge Moradabad
]3¢ 1997 5893 | RAM LAKHAN SINGH CHANDRAUL Vth Addl. District & Sessions Judge Mirzapur
14. 1997 5894 | VISHAMBHAR PRASAD Ist AddI. District & Sessions Judge Maharajgan;j
15. 1997 5895 | BANS BAHADUR YADAV Addl. District & Sessions Judge Chandausi-Sambhal at Chandausi
16. 1997 5897 | AWADH BEHARI SINGH llird Addl. District & Sessions Judge Ghazipur
1575 1997 5898 | MAHENDRA NATH Vith Addl. District & Sessions Judge Mathura
18. 1997 5901 [ PRITHVI PAL YADAV IVth A.D.J./Spl. J.(E.C. Act) Basti
10. 1997 5902 | RAM KESH Principal Judge, Family Court Allahabad
20 1997 5903 [ ASHUTOSH - | IXth Addl. District & Sessions Judge Unnao
21 1997 5904- | ANAND PRAKASH-II Principal Judge, Family Court Sultanpur
22 1997 5905 | AJAY KRISHNA Principal Judge, Family Court Aligarh
23: 1997 5906 [ KIRAN PAL SINGH IXth Addl. District & Sessions Judge Allahabad
24. 1997 5907 | RAM CHANDRA-VI Spl. J, Spl C.No 4 (Pre.Cor. Act) Varanasi
25, | 1997 5909 | GOBARI PRASAD Addl. District & Sessions Judge Sonbhadra
26. 1997 ,5910 BHAGWAN DAYAL BHARTI Principal Judge, Family Court Hathras
27 1997 5912 | VISHWA NATH Xth Addl. District & Sessions Judge Sitapur
""R_ 1997 | . 5913° | SURESH CHAND-II IVth A.D.J./Spl. J.(E.C. Act) Bahraich
29. 1997 5914 SHYAM LAL KORI IVth A.D.J./Spl. ).(E.C. Act) Lakhimpur Kheri
30. 1997 5915 RAM KARAN-I| IVth A.D.J./Spl. J.(E.C. Act) Banda
31. 1997 |- 5916 | DINESH KUMAR-I Ist Addl. District & Sessions Judge Chitrakoot
32. 1997 5917 | ARVIND KUMAR-II lind Addl. District & Sessions Judge Chitrakoot
33. 1997 5918 DAYA RAM-V Vth Addl. District & Sessions Judge Ballia
34, 1997 5920 | SMT. MANORAMA A.DJ. (FTC) Ballia
35. 1997 1480 | PAWAN KUMAR TIWARI Presiding Officer, Special Court (MPs/MLAs) Allahabad
36. 1999 5922 SUNIL KUMAR SRIVASTAVA Vith A.D.J./Spl.J.,Anti-Corruption (UPSEB) Meerut
37. | 1999 | 5965 | ALOK PANDEY ADJ. (FTC) Mirzapur
38. 1999 |+ 5966 | MANOJ KUMAR AGARWAL Principal Judge, Family Court Lalitpur
39. 1999 5967 | KSHITI) KUMAR SRIVASTAVA Vith Addl. District & Sessions Judge Shahjahanpur
40. 1999 | ~5968 | ARUN KUMAR MALL IVth A.D.J./Spl. ).(E.C. Act) Rai Bareli
41. 1999 5969 | PRAMOD KUMAR-III IXth Addl. District & Sessions Judge | Aligarh
42. 1999 5923 [ ANIL KUMAR SINGH-I llird Addl. District & Sessions Judge Gorakhpur
43, 1999 5970 | INTAKHAB ALAM Xllith Addl. District & Sessions Judge Moradabad
44. 1999 5924 | AJAY KUMAR TRIPATHI-II Xth Addl. District & Sessions Judge Aligarh
45, |2015p)s| 2162 KUNAL VEPA Vlith Addl. District & Sessions Judge Ghaziabad
46. 1990 5770 | SHAM KUMAR Vth Addl. District & Sessions Judge Lakhimpur Kheri
47. 1990 5784 MAHENDRA PRATAP SINGH YADAV IVth A.D.J./Spl. ).(E.C. Act) Gorakhpur
» . 1999 5925 | MAHESH KUMAR KUSHWAHA Xllith Addl. District & Sessions Judge Agra
49, 1999 6009 | SUNIL KUMAR VERMA Vith A.D.J./Spl.J.,Anti-Corruption (UPSEB) Bareilly
50. 1999 5926 PRAFULLA KAMAL Spl. J, Spl C.No 5 (Pre.Cor. Act) Gorakhpur
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List - C

Judicial Training & Research Institute, U.P.

- Lucknow

Py

» Refresher Training Programme For Addl. District & Sessions Judges
. Duration: 29.10.2018 to 02.11.2018
Sl. Bat 1.D. Name of Officers Designation Place of Posting
No ch Sri/Smt./Ms
Js 1990 5805 SMT. BRIJESH SINGH IVth A.D.J./Spl. J.(E.C. Act) Mirzapur
s 1990 5806 [ SMT.RENU RAO Principal Judge, Family Court Mainpuri
3. 1990 5813 | PRABHAKAR “RAO' Principal Judge, Family Court Bhadohi at Gyanpur
T 1990 5816 | SURESH CHANDRA ARYA Vlith Addl. District & Sessions Judge Faizabad
5. 1997 [,.5828 | PAWAN PRATAP SINGH 0.5.D. (Judicial), High Court Allahabad
6. 1997 5829 PADMAKAR MANI TRIPATHI llird Addl. District & Sessions Judge Lucknow
Ts 1997 5830 | AJAY KUMAR TRIPATHI-I IVth A.D.J./Spl. J.(E.C. Act) . Lucknow
8. 1997 5831 | ZAIGAM UDDIN llird Addl. District & Sessions Judge Rai Bareli
9. 1997 5832 KM. REKHA AGNIHOTRI .| Jt. Registrar (Jud.) (Listing), High Court Lucknow
10. 1997 5834 [ RAKESH KUMAR SHUKLA .| Spl. Secy. & Addl. L.R. (Judl.), Govt. of U.P. Lucknow
afh 1997 5835 | CHANDRA BHANU SINGH llird Addl. District & Sessions Judge Ballia
12 1997 5836 ([ VIPIN KUMAR-I Spl. Secy. & Addl. L.R. (Judl.) Govt. of U.P. Lucknow
13. 1997 5837 | KM. ARADHANA RANI llird Addl. District & Sessions Judge Mau
14. 1997 5838 | DHARNI DHAR OJHA Principal Judge, Family Court Deoria
15. 1997 5839 | ARBIND KUMAR UPADHYAY Vlith Addl. District & Sessions Judge Unnao
.1 A, 1997 5840 | PEEUSH PANDEY Principal Judge, Family Court Pratapgarh
17/. 1997 5841 | VINOD KUMAR JAISWAL IXth Addl. District & Sessions Judge Agra
18. 1997 5842 | RAJESHWAR SHUKLA Vllith Addl. District & Sessions Judge Varanasi
19. 1997 5843 | SMT. RAJANI SINGH lind Addl. District & Sessions Judge Rampur
20. 1997 5844 | SATYA NAND UPADHYAYA Principal Judge, Family Court Firozabad
2 1997 5845 RAJESH UPADHYAY Vllith Addl. District & Sessions Judge Unnao
9D 1997 5846 | VINOD KUMAR SINGH -IV IVth A.D.J./Spl. J.(E.C. Act) Kanpur Nagar
23. 1997 5847 | ANIL KUMAR PANDEY IVth A.D.J./Spl. J.(E.C. Act) Shahjahanpur
24. 1997 5848 NARENDRA KUMAR PANDEY Vth Addl. District & Sessions Judge Shahjahanpur
75 1997 5849 | JAGAN NATH MISHRA Addl. Principal Judge, Family Court Meerut
26. 1997 5851 SANJAY KUMAR-III Vlith Addl. District & Sessions Judge Jhansi
i 1997 5852 [ RAVINDRA KUMAR-II Vth Addl. District & Sessions Judge Kanpur Nagar
28 1997 5853 | RAJENDRA PRASAD TRIPATHI Xth Addl. District & Sessions Judge Varanasi
29. 1997 5854 | MAHENDRA SINGH-III Principal Judge, Family Court Ambedkar N. at Akbarpur
30. 1997 5855 | BUDDHI SAGAR MISHRA Xth Addl. District & Sessions Judge Moradabad
31 1997 5856 | JAI SINGH PUNDIR llird Addl. District & Sessions Judge Firozabad
32. 1997 5857 UMESH PRAKASH lind A.D.J./Spl. J.(SC/ST, Pev.of Atroci Act) Jalaun at Orai
33. 1997 6021 | RAJESH KUMAR RAI Ist Addl. District & Sessions Judge Chandauli
34. 1997 5859 | ARVIND KUMAR SRIVASTAVA llird Addl. District & Sessions Judge Rampur
35, 1997 5860 | SMT. REETA GUPTA Principal Judge, Family Court Jalaun at Orai
’_N 1997 5861 [ SHIVA NAND SINGH Xth Addl. District & Sessions Judge Agra
37 1997 5862 MOHD. ASHARAF ANSARI Vth Addl. District & Sessions Judge Meerut
38. 1997 5864 | SMT. CHANDRA SHEELA Addl. Principal Judge, Family Court Kanpur Nagar
39, 1997 (5865 | AHMAD ULLAH KHAN XIth Addl. District & Sessions Judge Agra
40. 1997 5866 | RAM SUDH SINGH Vilith Addl. District & Sessions Judge Muzaffar Nagar
4] 1997 ‘5868 | DIGVIJAY NATH Vth Addl. District & Sessions Judge Hardoi
42. 1997 5869 | VIRENDRA KUMAR PANDEY IXth Addl. District & Sessions Judge Muzaffar Nagar
43, 1997 5870 | ANIL KUMAR VASHISTHA Xlth Addl. District & Sessions Judge Moradabad
44, 1997 5871 RAM ECHCHHUK YADAV IVth A.D.J./Spl. ).(E.C. Act) Mathura
45, 1997 5873 | VED PRAKASH VERMA XIth Addl. District & Sessions Judge Varanasi
46. 1997 5874 | JAGDISH PRASAD-V Vith Addl. District & Sessions Judge Ghaziabad
47. 1997 5875 SHAKEEL-UR-RAHMAN KHAN XlIth Addl. District & Sessions Judge Agra
48. 1997 5876 | RAMA SHANKER ~ Judicial Member, Commercial Tax Tribunal Varanasi
49, 1997 5877 | YOGENDRA RAM GUPTA lind Addl. District & Sessions Judge Hathras
50. 1997 5878 | MOHD. RIZWANUL HAQUE lind A.D.J./Spl. J.(SC/ST, Pev.of Atroci Act) Ghazipur
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List - D
Judicial Training & Research Institute, U.P.
Lucknow

Refresher Training Programme For Addl. District & Sessions Judges
Duration: 12.11.2018 to 16.11.2018

» ['SI. [ Batch | L.D. Name of Officers Designation Place of Posting
No Sri/Smt./Ms
1L 1990 5768 | BRIJENDRA KUMAR TYAGI Vith Addl. District & Sessions Judge Muzaffar Nagar
b 1990 5769 | SHAILESH KUMAR TIWARI Principal Judge, Family Court Amroha
3 1990 5774 | SURENDRA PRASAD YADAV llird Addl. District & Sessions Judge Sitapur
4. 1990 5827 | AVINASH NARAIN PANDEY Principal Judge, Family Court Lucknow
5. 2012 2020 | RAJIV KAMAL PANDEY Viith Addl. District & Sessions Judge Varanasi
6F 1990 5772 | HIMANSHU BHATNAGAR Viith Addl. District & Sessions Judge Muzaffar Nagar
By 1990 5771 | SURENDRA NATH TRIPATHI Viith Addl. District & Sessions Judge Agra
8. 1990 5775 | MITTAR PAL SINGH IXth Addl. District & Sessions Judge Moradabad
9. 1990 ° 5776 | RAM KUSHAL Principal Judge, Family Court Mahoba
10. 2012 2021 | AJAY KUMAR SRIVASTAVA IVth Addl. District & Sessions Judge Kannauj
B 1990 5777 | RAM PYARE llird Addl. District & Sessions Judge Gonda
12= 1990 5778 | SATYA PRAKASH Vith Addl. District & Sessions Judge Faizabad
13. 2012 2022 | RUPESH RANJAN IVth A.D.J./Spl. J.(E.C. Act) Sitapur
14. 1990 5779 | PRADIP SINGH Judge, Spl Court, CBI Court No. 2 Lucknow
15, 1990 5780 | ANGAD PRASAD-I Viith Addl. District & Sessions Judge Budaun
16. 1990 5782 | SMT. KUMUD PAL Spl. Secy. & Addl.L.R.(Leg.), Govt. of U.P. Lucknow
17. 2012 2023 | SANJAY KUMAR YADAV-III Viith Addl. District & Sessions Judge Aligarh
18. 1990 5787 | SMT. ANUPAMA GOPAL NIGAM Vth Addl. District & Sessions Judge Barabanki
» 19. 2012 2024 | ASHISH JAIN Ist Addl. District & Sessions Judge Hathras
20. 1990 5790 | SATYA VIR SINGH YADAV A.DJ. (FTC) Kushi Nagar at Padrauna
2T 1990 5791 | PRAMOD KUMAR-I| Principal Judge, Family Court Shahjahanpur
29 2012 2025 | BADRI VISHAL PANDEY Vilith Addl. District & Sessions Judge Allahabad
23, 1990 5793 | SHIV SINGH YADAV IVth A.DJ./Spl. J.(E.C. Act) Meerut
24. 1990 5794 | DEV RAJ PRASAD SINGH Vllith Addl. District & Sessions Judge Budaun
25. 1990 5795 | ASHWANI KUMAR DUBEY IVth A.D.J./Spl. J.(E.C. Act) Deoria
26 2012 2026 | VIVEK TRIPATHI lind A.D.J./Spl. ).(SC/ST, Pev.of Atroci Act) Etawah
P/ 1990 5797 | RAJ KUMAR BANSAL lind A.D.J./Spl. J.(SC/ST, Pev.of Atroci Act) Bijnor
28. 2012+ 2027 | RAJEEV KUMAR Vith Addl. District & Sessions Judge Bulandshahar
29. 1990 - 5798 | DHRUVA KUMAR TIWARI Ist Addl. District & Sessions Judge Siddharth Nagar
30. 1990 5799 | RA] BAHADUR SINGH MAURYA Principal Judge, Family Court Auraiya
I 1990 5800 | JAGDISH KUMAR llird A.D.J./Spl. J.(E.C. Act) Lalitpur
32. 1990 5801 | BABU PRASAD Vith Addl. District & Sessions Judge Ramabai Nagar
33. 2012— | 2028 | SUNIL KUMAR-V llird Addl. District & Sessions Judge Bijnor
34, 1990 5803 | LAL CHANDRA-III Spl. J, Spl C.No 3 (Pre.Cor. Act) Varanasi
35, 1990 - | 5804 | VIRENDRA KUMAR-III Vlith Addl. District & Sessions Judge Bulandshahar
36. 1990 5809 | RAM SUCHIT Vth Addl. District & Sessions Judge Sitapur
37. 2012 2029 | LOKESH RAI Spl. J, Spl C.No 2 (Pre.Cor. Act) Varanasi
» 38. 1990 5810 | MAHESH NAUTIYAL Vth Addl. District & Sessions Judge Deoria
39. 2012 2030 | SANJAY HARI SHUKLA llird Addl. District & Sessions Judge Mirzapur
40. 1990 5812 | RAJESH KUMAR-| Principal Judge, Family Court Agra
41. |- 1990 5815 | SURESH CHANDRA BHARTI lind Addl. District & Sessions Judge Saharanpur
42. 1990 5818 | ANIL KUMAR-II Vilith Addl. District & Sessions Judge Agra
43, 2012 2031 | KRISHAN YADAV Vth Addl. District & Sessions Judge Bareilly
44. 1920 5819 | SURESH CHAND-I llird Addl. District & Sessions Judge Amroha
45, 1990 5820 [ JAGDISH PRASAD-IV Vith Addl. District & Sessions Judge Barabanki
46. 1990 5821 | SHAMBHU NATH Principal Judge, Family Court Fatehpur
47. 1990 5822 | RAHUL KUMAR KATYAN Vith Addl. District & Sessions Judge Sitapur
48. 2012 2032 | DEVENDRA SINGH-II llird Addl. District & Sessions Judge Shahjahanpur
49, 1990 5741 | RAM KISHOR SHUKLA Ist Addl. District & Sessions Judge Mahoba
50. 1990 5786 | NARENDRA BAHADUR PRASAD Principal Judge, Family Court Maharajganj

\
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List - E

Judicial Training & Research Institute, U.P.

. Lucknow
P
&
Refresher Training Programme For Addl. District & Sessions Judges
Duration: 26.11.2018 to 30.11.2018
SI. | Batch | I.D. Name of Officers Designation Place of Posting
No Sri/Smt./Ms
s 1990 , 5725 | AKHILESH DUBEY Vith Addl. District & Sessions Judge Unnao
2 1990 5726 | RAMESH CHAND-I Vith Addl. District & Sessions Judge Allahabad
3. 2012 [ 2006 | ROHIT SINHA lllird AddI. District & Sessions Judge Kannauj
4. 1990 5727 | SANJAY KUMAR-I Judge, Spl Court, CBI Court No. 3 Lucknow
5. 1990 5728 | SMT. REETA KAUSHIK Principal Judge, Family Court Faizabad
0. 2012 2007 | NARENDRA KUMAR JHA Vth Addl. District & Sessions Judge Varanasi
T 1990 5729 | MOHAN LAL VISHWAKARMA Addl. District & Sessions Judge Anpara-Sonbhadra
8. 1990 5730 | DIWAKAR PRASAD CHATURVEDI Vith A.D.J./Spl.).,Anti-Corruption (UPSEB) Varanasi
9. 1990 5732 | SYED SARWAR HUSAIN RIZVI lind A.D.J./Spl. ).(SC/ST, Pev.of Atroci Act) Farrukhabad
10. 1990 5733 | PARAS NATH RAI Vith Addl. District & Sessions Judge Jhansi
11. 2012 2008 | RAKESH DHAR DUBEY llird Addl. District & Sessions Judge Fatehpur
» 2. 1990 5734 | PRAKASH NATH SRIVASTAVA Ist Addl. District & Sessions Judge Mirzapur
13 1990 5735 | BHOO DEV GAUTAM Vth Addl. District & Sessions Judge Faizabad
14. 1990 5736 | MANOJ KUMAR SHUKLA lind A.D.J./Spl. J.(U.P. Dacoity.A.A.) Lalitpur
15, 2012 2009 | AJAY KUMAR SINGH-I IVth A.D.J./Spl. J.(E.C. Act) Hardoi
16" 1990 5737 | RAM NAGINA YADAV « | Addl. Director (Training), Inst. of Judl. Training & Research| Lucknow
17 1990 5738 | ATUL SRIVASTAVA # Jt. Registrar (Jud.) (Services), High Court Allahabad
18. 2012 2Q10 | MANOJ KUMAR SINGH GAUTAM llird Addl. District & Sessions Judge Jaunpur
109. 1990 5739 | SUNIL KUMAR MISHRA llird Addl. District & Sessions Judge Bahraich
20. 1990 5740 | KAMLESH DUBEY Principal Judge, Family Court Pilibhit
20 1990 5743 | SHIVA KUMAR SINGH A.DJ. (FTC) Shravasti at Bhinga
22 1990 5744 | DR. BAL MUKUND Vlith Addl. District & Sessions Judge Allahabad
23. 2012 2011 | MAYANK CHAUHAN IVth A.D.J./Spl. J.(E.C. Act) Bareilly
24. 1990 5745 | MOHD. IBRAHIM 4 Judicial Member, Commercial Tax Tribunal Allahabad
25, 1990 5746 | BIRENDRA KUMAR SINGH IVth A.D.J./Spl. J.(E.C. Act) Sultanpur
26. 2012 2012 | VIVEK IVth A.D.J./Spl. J.(E.C. Act) Agra
27. 1990 5747 | ASHOK KUMAR SINGH-V llird Addl. District & Sessions Judge Gautambuddha Nagar
28 1990 5748 | SMT. ALPANA Principal Judge, Family Court Moradabad
29. 1990 5749 | MUKESH KUMAR SINGHAL Vth Addl. District & Sessions Judge Aligarh
30. 1990 5751 | SHESH MANI A4 0.5.D. (Judicial), High Court Allahabad
» 3]. 1990 5752 | SHAMSHUL HAQUE Ist Addl. District & Sessions Judge Hamirpur
32. 1990 5753 | RAJENDRA PRASAD SRIVASTAVA-IIl | Vth Addl. District & Sessions Judge Agra
33. 1990 5754 | GYANESH KUMAR J Jt. Registrar (Jud.) (SCMS), High Court Allahabad
34, 2012 2014 | RAVINDRA KUMAR-IV IVth A.D.J./Spl. J.(E.C. Act) Muzaffar Nagar
85 1990- 5755 | SMT. BEENA CHAUDHARY IVth A.D.J./Spl. J.(E.C. Act) Ghaziabad
36. *1990 5756 | NARENDRA SINGH lind Addl. District & Sessions Judge Ballia
g7 2012 | 2015 | SANJAY SINGH-I Vith Addl. District & Sessions Judge Aligarh
38. 1990 5757 | BHAGWATI PRASAD SAXENA lind A.D.J./Spl. J.(SC/ST, Pev.of Atroci Act) Mirzapur
39. 1990 5758 | ARUN KUMAR PATHAK Vth Addl. District & Sessions Judge Muzaffar Nagar
40. 1990 5759 | AMAR JEET VERMA llird Addl. District & Sessions Judge Pilibhit
41. 1990 5760 | SHASHI BHUSHAN PANDEY Vth Addl. District & Sessions Judge Ghaziabad
42. 2012 2016 | DHANENDRA PRATAP SINGH IVth A.D.J./Spl. J.(E.C. Act) Fatehpur
43. 1990 5761 | RANDHEER SINGH « Spl.Sec.& Addl.L.R.(Judicial/Legis), Government of U.P. Lucknow
44. 1990 5762 | INDRA DEO DUBEY A 0.S.D. (Judicial) (Enquiry), High Court Allahabad
45, 2012 2Q17 | RAJESH KUMAR SINGH Vith AddI. District & Sessions Judge Agra
46. 1990 5763 | SUNIL KUMAR SINGH-I Vth Addl. District & Sessions Judge Bulandshahar
47 1990 5764 | JAMAL MASOOD ABBASI IVth A.D.J./Spl. J.(E.C. Act) Barabanki
48. 1990 5766 | KRIPA SHANKAR SHARMA Ist Addl. District & Sessions Judge Kasganj
49, 1990 5767 | SANJAY KUMAR-II Principal Judge, Family Court Chitrakoot
50. 2012 2018 | SANJEEV KUMAR TYAGI VIiith Addl. District & Sessions Judge Moradabad




